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PAPERS LAID ON THE TABLE

DerarLep DEmANDs FoR GRANTg OF

DEPARTMENT OF SCIENCE AND TECHNO-
LoGY ForR 1878-T0

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHR] RAVINDRA VARMA): On
behalf of Shri Morarji Desai, I beg
to lay on the Table a copy of the
Detailed Demands for Grants (Hindi
and English versions) of Department
of Science and Technology for 1078-
79. [Placed in Library. See No. LT-
2152/78].

STATEMENT re. CERTAIN MODIFICATIONS
1IN RE-sTRUCTURING OF O.N.G.C.

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA):
I beg to lay on the Table a state-
ment regarding certajn modifications
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in the re-structuring of the Oi] and
Natural Gas Commission. [Placed in
Library. See No. LT-2153/78].

Accountg or 1. 1. T.,, KHARAGPUR FOR

1975-78, AUDITED ACCOUNTS OF SALAR

Jung Musrum BoArp ror 1975-768 &
A BTATEMENT

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): On behalf of Dr, Pratap
Chandra Chunder, I beg to lay on
the Table—

(1) A copy of the Certiied Ac-
counts (Hindi version*) of the
Indian Institute of Technology,
Kharagpur, for the year 1875-78
along with the Audit Report therc-
on, under sub-section (4) of sec-
tion 23 of the Institute of Techno-
logy Act, 1961. [Placed fn Lab-
rary. See No. LT-2154/78].

(2) (i) A copy of the Audited
Accounts (Hindi and English ver-
sions) of the Salar Jung Museum
Board, Hyderabad, for the year
1975-76.

(ii) A statement (Hindj and Eng-
lish versions) showing reasons for
delay in laying the above Accounts.

[Placed in Library. See No. LT-
2155/18].

ANNUAL ADMINISTRATION REPORT OF
DD.A. ror 1976-T7

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM
KINKAR): I beg to lay on the Table
a copy of the Annual Administration
Report (Hindi and English versions)
of the Delhi Development Authority,
for the year 1976-77, under section
26 of the Delhi Development Act, 1857.
[Placed in Library. See No. LT-
2156/78].

*English version of the Accounts was lmid on the Table on the 1Tth

April, 1978.



